
TH GAUH TI HI H COU RT AT GUWAHATI
(HrcH couRT oF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC. VII-37/2013/12431/A

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Couft,
Guwahati.

From

To,

Sub

Ref:-

Shri Sanjeev Kumar Sharma,
Special Judge, C.B,I & N.I.A
Guwahati, Assam.

Restricted holiday.

No. SPL/CBII 0L-231 s77 dtd. LB.L2.ZOZ3.

"r\Dated Guwahati the q/ December, 2023

Sir,

With reference to the above, I am directed to inform you that you have been
granted restricted holiday on22.L2.2O23, as prayed for. The Special Judge, CBI, Addl. CBI
Court No. 1, in his absence, the Special Judge, CBI, Addl. CBI Court No. 2, in his absence, the
Special Judge, CBI, Addl. CBI Court No. 3, and in his absence, the District & Sessions Judge,
Kamrup (M) will remain in charge of your Court and office in your absence,

Yours faithfully,

g4-
JT. REGTSTRAR (VTGTLANCE)

/ 22'{L-L3
Copy to:

1. The District & Sessions Judge, Kamrup (M).
2. The Speciar Judge, cBI, Addr. cBI court No. 1, Guwahati, Assam.3. The special Judge, cBI, Addr. cBI court No. 2, Guwahati, Assam.4, The Speciar Judge, cBI, Addr. cBI court No. 3, Guwahati, Assam.

# The Project Manager, Gauhati High Court.

JT. REGTSTRAR (VTGTLANCE)4-


